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Public Notice No.    16  /(RE­2010)2009­2014

Dated: the      26       November, 2010

 

Subject:­Amendment/modification of SION S.No.C­739 under Engineering Product Group.

 

            In exercise of the powers conferred under Paragraph 2.4 of the Foreign Trade Policy, 2009­14, the following amendment is made in the Handbook of
Procedure Vol. II ( as stated in paragraph 1.1 of Vol.I):

 

SION S.No.C­739  of the Product Group “Engineering Product”

(Product Code: C)

Earlier Entry :

 

Sl. No. Export Item Qty Import Item
 

Qty

C­739 Nyloc  Self  Locking  Nuts,  Steel
Locking  Nuts  and  Wheel  Nuts
made  from  EN/AISI/DIN  /JIS
Series  Steel  excluding  Stainless
Steel

 1 MT EN/AISI/DIN/JIS  Series  Steel
excluding Stainless Steel  in  the
form of Wire Rods/HEX Bars in
Coils and/or Straight Length

1.939 MT

 

Amended Entry :



 

Sl. No Export Item Qty Import Item Qty
 

C­739 Nyloc  Self  Locking  Nuts,  Steel
Locking  Nuts  and  Wheel  Nuts
made  from  EN/AISI  /DIN/  JIS
Series  Steel  excluding  Stainless
Steel

1 MT Relevant  EN/AISI/DIN/JIS
Series  Steel  (excluding
Stainless  Steel)  in  the  form  of
Wires/Wire  Rods/  HEX  Bars  in
Coils and/or Straight Length

1.939
MT/MT
content  in
the  export
product

Note:­The Wire would have to be of a diameter more than the diameter of exported end product.

 

Effect of this amendment :

 

Wires are also permitted as  an admissible input to be imported under the condition that such wire must  be of larger diameter than the exported end product. 
There is no change in quantity of input permitted per tonne of export item.
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Director General of Foreign Trade
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